FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/s. STAN AUTOS

PRIVATE LIMITED
SI. No. | PARTICULARS DETAILS
1. |[Name of corporate debtor M/s. Stan Autos Private Limited
2. |Date of incorporation of corporate debtor 05.07.1991
3. |Authority under which corporate debtor is ROC-Delhi
incorporated /registered
4. |Corporate Identity No. / Limited Liability U74899DL1991PTC044879
Identification No.of corporate debtor
5. |Address of the registered office and principal | 58, PKT-E, Sector-1 Bawana DSIDC,
office (if any) ofcorporate debtor New Delhi, 110039
6. |Date of closure of Insolvency Resolution 10.04.2023
Process
7. |Liquidation commencement date of corporate | 11.04.2023
debtor
8. [Name and registration number of the Vijay Kishore Saxena
insolvency professionalacting as liquidator Registration No: IBBI/IPA-001/IP-
P01766/2019-2020/12708.
9. |Address and e-mail of the liquidator, as Vijay Kishore Saxena
registered with the Board 3rd Floor ,100 Kailash Hills, East of
Kailash, New Delhi, 110065
E-mail: vksaxena2159@gmail.com
10. Address and e-mail to be used for Address: D-69 (Lower Ground Floor),
correspondence with theliquidator East of Kailash, New Delhi, 110065.
Email:cirp.stanautos@gmail.com
11. [Last date for submission of claims 11.05.2023

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench has ordered
the commencement of liquidation of the M/s. Stan Autos Private Limited on 11.04.2023.

The stakeholders of M/s. Stan Autos Private Limited are hereby called upon to submit their
claims with proof on or before 11.05.2023 to the liquidator at the address mentioned against
item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the




Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38.

Vijay Kishore Saxena

Liquidator

For Stan Autos Private Limited
IBBI/TIPA-001/1P-P01766/2019-2020/12708

Date: 13.04.2023
Place: New Delhi



“3amaT gan’ BfommeT, DAILY SURAJ, LUDHIANA

zrfamvzv/aﬂaﬁ u»ﬂ{mf::vb
afermar & Wy YiZdt B Howd BT
I 3 e WS He ere Tt
393 %A W Pt uBeE uds, e
&at & @t IEHAH 58 AIES
&g S Wy i 5 B e fee i
fiz feg a3 o anr & Areardt
et | o g fe yfos ws fere

Yo et €51 & faar g Aeag &
o7 fay fives o8 I Juowe =
g g frgr ufare & R »3
fen fiz € ¥ fog fBes o faore

Thursday 13 April-2023, fe=w 13 WiUB-2023

I

< frrgyr yfowe a1 @7 & for for
TENE ¥ IF uBSE 3 TBTEE ©
e 2 &< G gETEPHT Areaiit |
fen F fesrer gt wet @y I 97
<t feswer aiet At 5 ot fis
<t fegat § <t var dtgr a=ar| fig
@ owgEfes wEt Suw e
sEtaataae J1gT e |

fis & wigeret st grars @ i 3
Wuaa}sfu?kv!mmm

Vit & firs few ¥ foe By @y
W@a‘?mh‘zl@?jr%hmfa

iy evha S9 < 6 W 9
wu adl Ty-eu e didl o 33

wfower, 12 s (Wet) - fagr owa GO0 W <F
foudt afimsg sfower @ wgdt § Ja setwm
Bt w3 gaEEE § &
IR 3 famr praeret
mefa?e?ﬂfe“r, Eul
TREI I9 (A1 ned),
H aHeEly W W3 HE
g a9 (B9 femlaea),
o Ht mvEg i (ufew fegman),
fes Su-sv 7e I I7 n’raaﬁi?afnw fn'fh'w

It Faet Hiwa <@ et

Ve =

mmamm

feTmys, 12 WSS (UU)

e weEEs TS fee
% 35 iF QusET o5 | few
dos fagr amus® @
WEtag wigs 3. Afdee
8% & Here § dfes watm

al@?gre‘craamaw*x

& Gt v w19 fergT A foar 31 5F
feg fim ufses & resr wmiws
180 Y Ju& 3 we I, Gat IRt
yfgerat § g9 Ig7 & GrsTeT € &
ufgers ufgere w39 gt fesr Ar

sz’ra['?eeaﬁlfwsz‘rﬁmfzam
fenadt muenfeee ufges v3e
7199 a=reT | €57 & faur fy ganug
firs few 1328 B € 53 W6 T9F

T T T5 I WTINE I
mafa?fwfusfeﬂlﬂz

faawre atgr fopr 31 fert Iq7 s
feg a5t oo g Uar 995 I 55 €
Y39 & AIAT § 937 995 I HoWI

m?wxuﬂa’r

fofest om freet few wiow=t &
fegr 50 dnet

At Waae &% & fagr fa afenrer on
evuﬁwgafz‘r,h“ﬁﬁavfaeﬁw
fraret few Wigsret § 50 dwet
st @ & Higeret § nid ST
o it fegr 31 fen @ 55575 BF
feg A torfeg yFfatt u3-foe &
mml@ya&«r%ﬁzﬁ&w
fe9 mea9 & #sfog fev wox
Ecicici-cas ggsﬂ:-ﬁwaﬁ,
frat & 3fa3 uses frg feu Fa=s
femedenT € 3™ ‘I dnE gateafne
Hg a3t 31 fow Hal uses © fewfew
I BT AHg Su-TY fegar &
wifaaet fige wE |

&hsuzawéww’mﬂs

fummfe—wymﬁnpmr'w%

e mmmmm&:wm

aitdt fa@fa 8t & vighir
few yIt &&= 76-100 %
gy &9 12 & w7 E 15
TA JUE T OABS T T
Wy 33-75% ww few

TEENT" R ARy &t Yud aiet €8
373Pr|@afnurm337m€rm€*m

femm Reret wet 37, 3ffes g, H. efoweds fiw
WW?WWE muﬂwm

Holed F7aT A 4 @0 3
7 =7 3 ¥fgnm gaat| 10
foz & uadl @ 30 quE Jedr

mmmmmwmmwmmmmﬂw

a_rawzaaf@srrmlfw

T HI AT € AeE T &

wfas,my’ermfasfeu 85t wus mfeq mawd

1915 % \Fue T

Wﬁm,m.ﬁmﬁw
s fw w3 A/ mowt
wfge Fer mfedt € AR
Aofedt aWPAg At Wfies St st S e Ao

ewau 9t

AGIa WA
(FREDE W3 FATEIE FaF v festar
(IT8Tas yfaform) §g@s, 2016 T TIBAE 12)

© ReaImET @

! ﬁmn@xmqwﬁz o i3
e ==
. v w2 e et foite.
2. [areiie awee € B GE[03.07.1991
[ bz

3. |t faw @ o aadge [nra § o -FeEt

4. [aoUEE yeTE ¥g/aT9Uae  |U74899DL1991PTC044879

8, \aer-at, aea-1, aeaT
?1’9?{’4'???72? st e,
110039

6. [fee@hr I8 yfafenr @ & [10.042023

7. [aete aawer @ Fenar Bg| 11032023

(Fe farig Frivar
M |afrewe &6 IBBIIPA-001/IP-
P01766/2019-2020/12708

msﬁmmm uﬂﬁmﬂﬁwx»rfugaa’r B fiw & witeat Gus &
Prs’r myer ufgeg < maﬁ?ﬁw;ﬁw T S I ARG @ WA UE S Bt g

Ww@?wmfa

HTE B L= =

sfeg gmrer fermdt =r

5. [fradiecs o = w3 A, |few fand e

sfeweas 3 [t ifews, 100 e faww,
< yaw &, 52t e, 110065
|1 vksaxena2159@gmail.com

10. [fEa=tEzs 57 uge feaa
et Fafanr e @ ugT
(T e

uzm #1-69 (58t ifem),
& yaw 3, 5 e, 110065

T [eten g mp e @ [11.052023

fe Bfew fear s & o s et o s, et

Y#9 3 11042023
& e s W e fefes 9 Sawar g e g e 1

P e e e ffes € Rt & few g 1105 2023 ot e 3
ufost ot 359 10 € feg O 12 v3 '3 foaeiaes & Ags € 5% v v

oy s e far e 31

g |zt e

mememﬂ?n«ﬁmav‘amwwfemmw
i e 751
et & 55 7 i i @ 3 g waon T

i oy At ager

\fatan) SRS, 2106, RS 38 & it U 1 famr S A
et kst

Liquidator

it 13.04.2023 2 e O fovtew
e e et IBBIIPA-001/IP- P01766/2019-2020/12708




THURSDAY, APRIL 13, 2023

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS
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..the name you can BANK upon !

Share Department, Board & Co-ordination Division
Plot No. 4, Dwarka Sector-10, New Delhi-110075
Email Id: hosd@pnb.co.in, Tel.: 011-28044857

PUBLIC NOTICE

Notice is hereby given that Share Certificate(s) of the Bank mentioned below
have been reported lost/misplaced/stolen and the registered holders thereof /
claimants thereto have requested for issue of duplicate share certificate(s):

Sr. Name of Folio Share Distinctive No. | No. of
No.| Shareholder (s) No. Certificate No.| of Shares | Shares
1. | Dimak Chand Dehariya | 1065944 013663 6738008275- | 115
6738008389
2. | Renu Vaid 0059240 003925 3275001- 1500
3276500

In case any person has any claim in respect of the said shares/any
objection(s) for the issuance of duplicate certificate(s) in favour of the above
stated shareholders/ claimants, he/she/they should lodge their claim or
objection within 15 days of the date of publication of this Notice. If within 15
days from the date hereof no claim is received by the Bank in respect of the
said certificate(s), duplicate share certificate(s)/letter(s) of confirmation will
be issued. The public is hereby cautioned against dealing in any way with the
above mentioned certificate(s).

For Punjab National Bank
Date: 11.04.2023 (Ekta Pasricha)
Place: New Delhi Company Secretary

o ADITYA BIRLA HOUSING FINANCE LIMITED

Registered Office- Indian Rayon Compound, Veraval, Gujarat -
362266 Branch O nit No. 40, 1st Floor, CCC Chandigarh City

Centre, VIP Road, Block rakpur, Punjab-140 603

APPENDIX IV[See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002
Possession Notice (for Inmovable Property)

Whereas, the undersigned being the authorized officer of Aditya Birla Housing
Finance Limited under the Securitization and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of pow-
ers conferred under Section 13(12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 had issued a demand notice dated 30-01-2023 calling
upon the borrowers Sunil, Reeta, seeking repayment of the amount mentioned
in the notice being of Rs. 15,26,258.73/- (Rupees Fifteen Lacs Twenty Six
Thousand Two Hundred Fifty Eight and Seventy Three Paise Only) within 60
days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the bor-
rowers and to the public in general that the undersigned has taken Possession of
the property described herein below in exercise of the powers conferred on him/her
under Section 13(4) of the said Act. read with Rule 8 of the Security Interest
(Enforcement) Rules, 2002 on this 11th Day of April of the year, 2023.
The borrowers in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
the Aditya Birla Housing Finance Limited for an amount of Rs. 15,26,258.73/-
(Rupees Fifteen Lacs Twenty Six Thousand Two Hundred Fifty Eight and
Seventy Three Paise Only) and interest thereon. Borrowers attention is invited to
the provisions of Sub-section 8 of Section 13 of the Act., in respect of time available,
to redeem the secured assets.

Description Of The Inmovable Property
All That Piece And Parcel Of Land Area 50 Sq. Yds. , Khewat Khatoni No. 117/233-
234 , Khasra No. 128, Tadadi 7-6 & Khewat Khatoni No. 116/232, Khasra No. 107
Tadadi 6-2 Vicho 1 Biswe , House No. 01755, UID No. 53M011801090101755,
Village Bitna , Hadbast No. 153 , Tehsil : Kalka ,District : Panchkula , Haryana , and
Bounded As: North: House Of Harwant Kaur South: Shop Of Shashi Sharma W/O
Vipan Sharma East: Street West: Other Plot.
Date: 11.04.2023 Authorised Officer
Place: Panchkula Aditya Birla Housing Finance Limited

T gL ADITYA BIRLA HOUSING FINANCE LIMITED

Possession Notice (For Immovable Property) Rule 8-(1) POSSESSION NOTICE - (for immovable property) Rule 8-(1)
W / IR W L] figw [ a3 ﬁN Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India Infoline Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India Infoline
o @ Iy v B Housing Finance Ltd.) (IIFL-HFL) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Housing Finance Ltd.) (IIFL HFL) under the Securitisation and Reconstruction of Financial Assets and Enforcement of
(Rfdet i, 1908 v x) Security Interest Act 2002 and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security Security Interest Act 2002 and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security
HaRIT DS, BRI aE §§ TR Interest (Enforcement) Rules 2002, a Demand Notice was issued by the Authorised Officer of the company to the Interest (Enforcement) Rules 2002, a Demand Notice was issued by the Authorised Officer of the company to the
4 4 Borrower/Co-Borrowers mentioned herein below to repay the amount, notice is hereby given to the borrower and the pub- borrowers / co-borrowers mentioned herein below to repay the amount mentioned in the notice within 60 days from the
ol d1C &= 321 /2019 lic in general that the undersigned has taken possession of the property described herein below in exercise of powers date of receipt of the said notice. The borrower having failed to repay the amount, notice is hereby given to the borrower
. . . conferred on him under Section 13(4) of the said Rules. The borrower in particular and the public in general are hereby and the public in general that the undersigned has taken possession of the property described herein below in exercise
$Rea siavdlisr 9, b7 wwof (Suepal cautioned not to deal with the property and any dealings with the property will be subject to the charge of IFL HFL for of powers conferred on him under Section 13(4) of the said Act read with Rule 8 of the said rules. The borrower in particular
PT 37O 3R SRen) I, 1970 & T an amount as mentioned herein under with interest thereon."The borrower's attention is invited to provisions of sub-sec- and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be
3T v BiuRe Mar 2 R gerey 762, tion (8) of section 13 of the Act, If the borrower clears the dues of the "lIFL HFL" together with all costs, charges and subject to the charge of IIFL HFL for an amount as mentioned herein under with interest thereon.
T e, 600002, § & 3R g wET expenses incurred, at any time before the date fixed for sale or transfer, the secured assets shall not be sold or trans- “The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, If the borrower clears the
SR T, FE) Y ferred by "lIFL HFL" and no further step shall be taken by "IIFL HFL" for transfer or sale of the secured assets. dues of the “lIFL HFL” together with all costs, charges and expenses incurred, at any time before the date fixed for sale
I Name of the Borrower(s)|  Description of the Secured Total Outstanding | Date of | Date of a";[??g:?rré;g?;eo%zg gfstsl'gz sgﬁl‘e’éoatsbseets:'d or transferred by “IIFL HFL" and no further step shall be taken by “IIFL
1. ST FAR g3 A <arifa duure Rig ICo-Borrower(s) Asset(Immovable Property) Dues (Rs.) Demand| Posses -
5 i — - i ; Name of the Description of secured Total Outstanding | Date of
ATl FOT TR 3, Tefl o 2, S ey, Mr. Monu Saini (Al that piece and parcel of Property Plot Rs. 15,40,242/- Notice | sion Borrower(s) asset (im’r)novable property) Dues (Rs) | Demand|, D2te of
fearare, mrrars Mrs.Luxmi Comprised In Khasra No. 4225/ 17, With| (Rupees Fifteen Lakh Forty [ 42. | 1p- Karnal BRANCH [Ai hat piece and parcel of Property Bearing~|Rs.13.15.738/- | Notice |"
o Monu Saini Faroth  |Plot Area Ad Measuring 504 Sq.ft{Thousand Two Hundred Fortyl yon | Apy. Mrs. Sh Rani P P perty g-Rs.13,19,1
T FaR 6, B TellR, PR SFRETel e, Raipal Fruit . : . Two Only ) rs. Sharda Rani, | Property on Plot No. 81 and Part of Plot No. 82, | (Rupees Thirteen | 18-Jan-
] ] il ajpal Fruit — [Sjtyated in Anand Nagar, Inside Nagar 2023 | 2023 ; h ; h 10-Apr-23
. ‘ Mr.Ami Lal and|Total Area Ad Measuring 1,350 Sq.Ft,, in Khewat|[Lakh Fifteen| 2023
e arfea, R g wed, wifRdme, Mr.Rajpal Saini Nigam. Rathdhana Road. Sonipat ! g1, q.Ft.,
MR Mr.Sachin Saini gam, Raihdhana Road, —sonipal, Mr.Vikas Kumar|no 3838 Khotani No 47, Vill. Amargarh Maghada, | Thousand  Seven
s (Prospect No 961527) | 131001, Haryana, India. (ProspectNo.883393) | Thanesar Kurushetra 136118, Kamal, 136118, | Hundred Thirty Eight
........... ‘ only)
) ¥ WA Tefdq M gl & Aeg E g - - — Haryana,India
HHRRIT BIS, BT, Tad g TR § FiRerd For frr}(her dletslls please: czont1act to Authorlse#_ Of.fl‘t,:ler :} Bran;: Ofﬂ&e' Karna{r-hSCO - 408, G:’ Mugal For, further details please contact to Authorised Officer at Branch Office: Karnal - SCO - 408, GF, Mugal Canal, Karnal,
T 2| QMDY 3T P TG 12.07. Canal, Karnal, Haryana - 132001 or Corporate Office: Plot No.98, Phase-IV, Udyog Vihar, Gurgaon, Haryana. Haryana - 132001/or Corporate Office: PlotNo. 98, Phase-1V, Udyog Vihar, Gurgaon, Haryana.
2023 DI GIE 10:00 T ARRTIT ST F AT Place:Delhi, Date: 13-04-2023 Sd/- Authorised Officer, For lIFL Home Finance Ltd. Place: Karnal Date: 13/04/2023 Sd/- Authorised Officer, For IIFL Home Finance Limited
ST SHfErdRIT GRT ST <7 @ {1y sarer d - - - - S-S s S S o - — s — e
e B &1 Frder far simar 2, R fawad e
W dg/ BT U e e - =
ol R Cpt o L g e omset i DFC S i IDEG FIRST
R R R e B gE B (erstwhile Capital First Limited and amalgamated wi ank Limited) Bank
21.03.2023 1 e T K CIN : L65110TN2014PLC097792
o qx il Registered Office: KRM Towers, 8th Floor, Harrington Road,
Falkfaa $I1E, sraem, Maw §§ TR Chetpet, Chennai - 600031. TEL: +91 44 4564 4000 | FAX: +91 44 4564 4022,

APPENDIX IV [Rule 8(1)]

POSSESSION NOTICE

(For immovable property)

Whereas the undersigned being the authorized officer of IDFC First Bank Limited (erstwhile Capital First Limited and amalgamated
with IDFC Bank Limited) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,

IDFC First Bank Limited

(erstwhile Capital First Limited and amalgamated with IDFC Bank Limited)
CIN : L65110TN2014PLC097792
Registered Office: - KRM Towers, 8th Floor, Harrington Road, Chetpet, Chennai- 600031.

g . 2002, and in exercise of powers conferred under Section 13(12) of the said Act read with [rule 3] of the Security Interest (Enforcement)
Tel - +91 44 4564 4000 | Fax: +9144 4564 4022 Rules, 2002 issued a demand notices calling upon the Borrower/ Co-borrowers and Guarantors to repay the amount mentioned in the
APPENDIX IV [Rule 8(1)] demand notice appended below within 60 days from the date of receipt of the said notice together with further interest and other
POSSESSION NOTICE charges from the date of demand notice till payment/realization.
(For immovable property) The Borrower/ Co-Borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the Borrower/ Co-Borrowers/

) ) i ) » ) ) ) o Guarantors and public in general that the undersigned has taken possession of the property described herein below in exercise of
Whereas the undersigned being the Authorised Officer of the IDFC FIRST Bank Limited (erstwhile Capital First Limited and | | powers conferred on him/her under sub-section (4) of Section 13 of the Act read with rule 8 of the Security Interest (Enforcement)

amalgamated with IDFC Bank Limited) under the Securitization and Reconstruction of Financial Assets and Enforcement of | | Rules, 2002 onthis notice.

Security Interest Act, 2002 and in exercise of powers conferred under section 13(12) read with rule 3 of the Security Interest LOAN BORROWER/S/ DEMAND NOTICE DATE AND

(Enforcement) Rules, 2002 issued a demand notice dated 23.11.2022 calling upon the borrower, co-borrowers and guarantors | [ACCOUNT|  CO-BORROWER/S DESCRIPTI%':Rg:g:ﬁE'gORTGAGED DATE | OUTSTANDING p TYPg OT N

1.Pawan Kumar,2.Jyoti Dharam Vir to repay the amount mentioned in the notice being Rs.9,39,155.84/- (Rupees Nine Lac NUMBER &GUQI;,;\“I;TORS AMOUNT (RS.) o?:éﬁ 0

Thirty Nine Thousand One Hundred Fifty Five and Eighty Four Paise Only) as on on 23.11.2022, within 60 days from the -

date of receipt of the said Demand notice. 13436264 | 1. Yogender Kumar |All That Piece And Parcel Of Flat No. G.F-1,130.11.2022 Rs. 11-04-2023

) ) L . o & Sharma (Ground Floor) M.L.G., (Without Roof Rights), 15.06.304.17)- | Symbolic

The borrowers having failed to repay the amount, notice is hereby given to the borrower and the public in general that the ) ; ,06,304. !
dersianed has taken Symbolic P ion of th described herein below i ise of ferred on him und 13538363 | 2. Dushyant Sharma | Having Its Covered Area 700 Sq. Ft. |.E. 65.03 Sq. Possession

undersigned has taken Symbolic Possession of the property described herein below in exercise of powers conferred on him under Mtr,, Constructed On Plot No. 3, Khasra No. 1270,

sub-section (4) of section 13 of Act read with rule 8 of the Security Interest (Enforcement) Rules, 2002 on this10th day of April 2023. Situated At Prem Vihar Alias Jain Vihar, Hadbast

The borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the Gram & Pargana: Loni, Tehsil & District:

property will be subject to the charge of the IDFC First Bank Limited (erstwhile Capital First Limited and amalgamated with Ghaziabad (U.P.), And, Bounded As: East: Road

IDFC Bank Limited) for an amount of Rs.9,39,155.84/- (Rupees Nine Lac Thirty Nine Thousand One Hundred Fifty Five and 30 Ft. Wide, West: Plot Digar Malik, North: Balaji

Eighty Four Paise Only) and interest thereon. Mandir, South: Plot Digar Malik

The borrower’s attention is invited to provisions of sub — Section (8) Of Section 13 of the Act, in respect of time available, to redeem | | 25301387 | 1. Nand Kishore All That Piece And Parcel Of PlotiHouse No. 75 A, 57.12.9022 Rs. 11-04-2023
Samaniya Admeasuring 40 Sq. Yds., Out Of Khasra No. 222, 13,84,826.74)- |  Symbolic
the secured assets. Situated At Nandani Enclave (Nand Gram), o Po)slsession
it P Village-Sihani, Pargana: Loni, Tehsil & District:
Description of the Immovable properties. Ghaziabad (U.P.), And Bounded As: East: Propety
All That Piece And Parcel Of Plot Compriseed In Khewat No 692, Killa No 54//9/2 (6-18), Its 10/276 Share LE., 5 Marle, Of Neeraj, West: Property Of Gajraj, North:
Admeasuring 151 Sq. Yds., Situated At Village Jarosi Saraf Khass, Samalkha, Panipat, Haryana 132103, And Bounded As: Property Digar, South: Rasta 20 Ft.
East: Property Of Sh. Seema Devi (40’-0”), West: Plot Of Sh. Sonu (40°-0”), North: Plot Of Sh. Balwan (34'-0”) The Borrower/ Co-borrowers/ Guarantors in particular and the public in general is hereby cautioned not to deal with the property and
South: Street (34-0”) any dealings with the property will be subject to the charge of IDFC First Bank Limited (erstwhile Capital First Limited and
amalgamated with IDFC Bank Limited) for an amount mentioned in the demand notice together with further interest and other charges
Date:10th April 2023 Authorised Officer from the date of demand notice till payment/realization. Authorised Officer
Place:Panipat IDFC FIRST Bank Limited Date:11-04-2023 IDFC First Bank Limited
Loan Account No:16075818 (erstwhile Capital First Limited and amalgamated with IDFC Bank Limited) | | Place: Ghaziabad (erstwhile Capital First Limited and amalgamated with IDFC Bank Limited)

tI:TrIIEI a%ma%ﬁ q pUﬂjC\b national bank | circle Office : Raj Tower, Shivaiji Nagar

¥y &1 gl ! ... the name you can BANK upon! | Delhi Road, Saharanpur-247001 (UP)

Registered Office- Indian Rayon Compound, Veraval,
Gujarat -362266 Branch Office- Aditya Birla Housing Finance -
Limited | D-17, Basement, Sector 3, Noida, UP 201301 E AUCTION SALE NOTICE
. E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security interest Act 2002 read with proviso to Rule 8(6) & Rule (9) of the Security Interest
APPENDIX IV [See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002] (Enforcement) Rule, 2002. Notice is hereby given to the public in general and in particular to the borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the constructivel
Possess_'on N°t'Fe (for |mm°V?ble P"_’Peny) . ) physical/symbolic possession of which has been taken by the Authorised officer of the Bank/ Secured Creditor, will be sold on" As is where is", "As is what is", and "Whatever there is" on the date as mentioned in the table herein below, for
Whereas, the undersigned being the authorized officer of Aditya Birla recovery of dues due to the Bank/Secured creditor from the respective borrower(s), and Guarantor (s). The Reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties.
Housing Finance Limited under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (54 of
2002) and in exercise of powers conferred under Section 13(12) read with SCH EDU LE OF THE SECU RED ASSETS
Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a S. Name of Branch Description of the Inmovable Properties Dt of Demand Notice u/s 13(2) Reserve Price DATE & Details ofThe
derpand notice Dated 27-07-2020 calling upon .the borrowers Mr. No. Name of the Account Mortgaged/ Owner’s Name of SARFAESI ACT, 2002 EMD TIME Encumbrances
Aditya Sharma, Archana Sharma, M.S Enterprises. to repay the Name & Addresses of the (Mortgagors of Property (ies)) Outstanding Amount as on 25t Date of D it of END OF Known To
amount mentioned in the notice being INR 60,43,506/-(Rupees Sixty Borrower/Guarantor Possession Date of u/s 13(4) ast Date of Deposit o AUCTION The Secured
Lacs Forty Three Thousand Five Hundred Six Only) within 60 days from of SARFAESI ACT, 2002 Bid Increase Amount Creditors
the date of receipt of the said notice. Nature of Possession Symbolic/
The borrowers having failed to repay the amount, notice is hereby given to the Physicall Constructive
borrowers and the public in general that the undersigned has taken - - — -
Possession of the property described herein below in exercise of the powers 1. | PNBBranch: BehatRoad, Saharanpur One industrial land & building khasra no.63 measuring Area 2390.00 sq mtr 20-04-2022 Rs. 74,00,000/- 29-04-2023 Not
ferred him/h der Section 13(4) of th id act read with ruls th M/s Super Cloth (Prop. Mohd. Imran) Village | situated at village simbhalika Zunardar pargana tehsil & distt. Saharanpur Rs. 58 51.442.82/- Rs. 7.40.000/- from Known
conterred on him/ner unaer Section (4) of the said act read with rulc the Tipperpur, Janta Road, Saharanpur 247001, | in the name of Mohd. Imran S/o Shabbir Ahmed. Bounded as per sale . U A 11:00 AM to
Security Interest (Enforcement) Rules, 2002 on this 11th Day of April of the Mohammed Imran Sfo Shabbir Ahmed H. No. | deed: East: Land of Karan Singh Ahuja, West: Land of Mohd Imran, North: | with further interest and other 28-04-2023 04:00 PM
year 2023. _ o _ _ 3/987, Link Road, Khanalampura,SRE -| Rasta 30ft wide (9.14 sq mtr), South: Border Village Tiparpur, Khet of Hari expanses w.e.f. 01-04-2022 Rs. 74.000/-
The borrowers in particular and the public in general is hereby cautioned not 247001, Sh. Parvej Alam S/o Hamid, R/o-| Chand. Symbolic
to deal with the property and any dealings with the property will be subject to Village Jamalpur P.O. Sadak Dudhli,
the charge of the Aditya Birla Housing Finance Limited for an amount of Saharanpur-247001 & Smt, Fatima Malik W/o
9 Y 9 ( C Mohd Imran, R/o- H. No. 3/987, Link Road,
60,43,506/-(Rupees Sixty Lacs Forty Three Thousand Five Hundred Six Khanalampura, Saharanpur
Only) and interest thereon. Borrowers attention is invited to the provisions of > | PNB: REMOUNTTS., Sah One Residential Pronerty Pertaining to Kh No.81 MPL No. MP/S/ 03-09-2022 Rs. 22 50,000/
eanti . ) ’ : . : .S., Saharanpur ne Residential Property Pertaining to Khasra No.81, o. -09-. . 22,50,000/- 20-04-2023 Not
sub-section & of Section 13 of the act, in respect of time available, to redeem M/s Impression Industries (Prop. Smt. Anu | situated at Mauza Hasanpur Kadim P. T. & Distt. Saharanpur Dar Abadi Rs.10.28.214.00/- from Known
the secured assets. L Devi) Shiv Puri Colony, Near I.T.I. Delhi Road, | Shivpuri Colony Saharanpur, registered in the name of Anu Devi W/o Vikas SHeGe i Rs. 2,25,000/- 11:00 AM to
Description of the Inmovable Property Saharanpur - 247001 & Smt. Anu Devi W/o | Kumar vide sale deed no.3906 Dtd.21.05.2014, measuring area 90 sq |  with further interest and other 28-04-2023 04:00 PM
All That Piece And Parcel Of Flat no-A-1802, 18th Floor, Oasis Venetia Sh. Vikas Kumar R/o Shiv Puri Colony Near | yards or 75.25 Sq mtr. Bounded as under: East: Plot owned by Vikas £ 01-09-2022
Heights, Plot no-HRAI2A Surajpur site-C, Housing Complex, Greater Noida Industrial Area, Behind I.T.I. Delhi Road, | Kumar & Other, West: House owned by Radhey Shyam, North: Rasta 10ft expences w.e.I. U1-U9- Rs. 23,000/-
Uttar P ! desh-201308 ! ’ ! Saharanpur-247001 & (Guarantor) Sh. Vikas | Wide, South: Primary School Symbolic
ar rradesn- Kumar S/o Sh. Raj Kumar R/o- Shiv Puri
Date: 11.04.2023 Authorised Officer Colony Near Industrial Area, Behind I.T.I.
Place: NOIDA Aditya Birla Housing Finance Limited DelhiRoad, Saharanpur - 247001
3. | PNB:Railway Road, Deoband, SRE Residential house East Facing measuring area 75.28 sq. meters having 16-10-2021 Rs. 16,00,000/-
M/s Anubhav Medicos (prop. Sh. Madan Lal) | dimension East 15 feet, West 15 feet, North 54 feet and South 54 feet 29-04-2023 Not
R/o- Manglore Chowki, G.T. Road, Near | situated at Noorpur (Ander Hadood) Indra Colony Deoband in the name of Rs. 13,95,112.85/- Rs. 1,60,000/- from Known
Shalini Khurana Hospital, Deoband-247554. | Smt. Poonam Tyagi W/o Sh. Mitthan purchased vide sale deed no. 9567 with further interest and 28-04-2023 11:00 AM to
FORM B & Sh. Madan Lal S/o Sh. Mahaveer Singh | dated 29.09.2015 & Deed no. 9761 dated 01.10.2014. Bounded as under 04:00 PM
PUBLIC ANNOUNCEMENT (Prop M/s Anubhav Medicos) R/o-kamla| :- East- Residential Property of Sh. Manfool singh, West- Interlocking other expences Rs. 16,000/~
. . Vihar Colony, Deoband-247554, Distt.| Tiles Lane 20 feet wide, North- Residential Property of Sh. Pradeep Symbolic
(Regulation 12 of the Insolvency and Bankruptcy Board of India Saharanpur & Smt. Poonam Tyagi W/o Sh.| Sharma, South- Residential Property of Mr. Suresh
(Liquidation Process) Regulations, 2016) Mitthan R/o Indira Colony, Deoband
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. STAN AUTOS PRIVATE LIMITED 4. |PNB Bll'anch :.N.'A'V" Saharanpur ) One (;qmmercial shop measuringAarea 15.97 sq yards or13.35Sq meters 03-05-2021 Rs. 41,00,000/- 29-04-2023 Not
S C S S M/s Raja Provision Store (Prop.Sh. Rajkumar | pertaining to MPL No.2-B/2496 with shutter with all internal constructions Rs. 26.71.793.48/- Rs. 4.10.000/- from Known
I | PARTICULAR DETAIL Slo Sh. Deshraj) MPL No 2B/2496, Delhi| without roof right with all rights related to it situated at Delhi Road, Near DIG . eI LIEE 200 11:00 AM to
No. Road, near DIG Residence, Saharanpur| residence, Saharanpur-247001 Bounded as under: East— Godown of Raj| ~ With further interest and other 28-04-2023 04:00 PM
1. | Name of corporate debtor M/s. Stan Autos Private Limited 247001, Sh. Rajkumar S/o Sh. Deshraj & Smt. | kumar, West — Delhi Road, North- Shop owned by Ashok kumar, South- expanses w.e.f. 01-04-2021 Rs. 41.000/-
> 1D o on of b 05.07.1991 Neelam Khurana W/o Sh. Raj kumar (Both)| Wall of DIG Residence - T
.| Date of incorporation of corporate debtor .07. Rlo House No. 5, Hakikat Nagar, Near Symbolic
3. | Authority under which corporate debtor is | ROC-Delhi Ramleela Maidan, Saharanpur 247001 & Sh.
incorporated/registered Pawan Kumar S/o Sh. Shiv Dutt R/o — Q/83,
4. [ Corporate Identity No. / Limited Liabilty | U74899DL1991PTC044879 Hakikat Nagar, Near Water tank, SRE-247001
Identification No. of corporate debtor 5. |PNBBranch:N.A.V., Saharanpur One residential house southern part of plot no. 14 & 15 measuring area 01-06-2021 Rs. 38,00,000/- 29-04-2023 Not
5. | Address of the registered office and 58, PKT-E, Sector-1 Bawana DSIDC, Shri Babar Raza S/o Shri Shakil Raza, R/o — | 121 Sq yards or 101.20 Sq meters related to Khasra No. 274M, situated at Rs. 33.89 459.70/- Rs. 3.80.000/- from Known
o o . 2/408, Sarai Dhum Singh, Saharanpur | Dara Milkana Bairoon, Distt — Saharanpur Dar Abadi Indraparstha Colony, TESEE : b} -
principal office (if any) of corporate debtor | New Delhi, 110039 h . - - i X 11:00 AM to
= Toaeoral Finsol Rosolt 000 202’3 247001 and Shri Ravish Raza S/o Shri Shakil | Saharanpur with further interest and other 28-04-2023 04:00 PM
. | Date of closure of Insolvency Resolution .04.
Process Raza R/o — 10312, Toli kalan, Near Pilkhana tala Saharanpur 247001 & (Guarantor) Mohd. Farman S/o Gilman R/o expences w.e.f. 31-03-2021 Rs. 38,000/
7. | Liquidation commencement date of 11.04.2023 folikalan wali Masid, Chob frashan, Saharanpur Symbolic
corporate debtor 6. | PNBBranch:N.A.V,, Saharanpur One Resdiential house measuring area 213.33 sq yards or 178.09 Sq 26-09-2019 Rs. 44.00 000/- 29-04-2023 Not
8. | Name and registration number of the Vijay Kishore Saxena Shri Ramesh Chand Sharma S/o Shri Dilawar | meters related to khasra no 618M, 619M, 623M, 624M,625M, 647M & Rs. 29.73.308/ — from Known
: . - o et . Sharma, Shri Vinit Kumar Kaushik S/o|648M built on plot no 75 at mauza pathanpura, dar abadi saket colony s. 29,73,308/- Rs. 4,40,000/- .
insolvency professional acting as liquidator | Registration No: IBBI/IPA-001/IP- Ramesh Chand, Shri Vipin Kumar Sharma | Saharanur ) ) 11.90 AM to
P01766/2019-2020/12708. S/o Ramesh Chand & Smt Anita Sharma W/o p with further interest and 28-04-2023 04:00 PM
9. | Address and e-mail of the liquidator, as | Vijay Kishore Saxena Shri Ramesh Chand (All residents) R/o — 2C/2605, Saket Colony, Near Balaji Mandir, Hakikat Nagar, Saharanpur & Shri other expences Rs. 44,000/-
registered with the Board 3rd Floor, 100 Kailash Hills, East of Sushil Kumar S/o Shri Bhopal Singh R/o —30A, Shastri nagar, Near Bapuiji ki kutiya, SRE Symbolic
Kailash, New Delhi, 110065
E-mail: vksaxena2159@gmail.com 7. | PNB Branch : N.A.V., Saharanpur One Residential House measuring area 114 sq yards or 95.31sq mtr having 11-08-2022 Rs. 29,50,000/-
- : gmar. Shri Vikas Kumar S/o Raj Kumar & Smt. Annu | dimension in East 36ft 1inch, West 36ft 1 inch, North 28ft 3 inch, South 28ft 3 29-04-2023 Not
10.| Address and e-mail to be used for Address: D-69 (Lower Ground Floor), Devi W/o Vikas Kumar, (Both) R/o H.No. | inch of Khasra no.81 consisting all construction therein & land beneath the Rs. 21,36,015.66/- Rs. 3,00,000/- from Known
correspondence with the liquidator East of Kailash, New Delhi, 110065. 5488/3, Himmat Nagar, Paper Mill Road, | same with all internal construction with roof with all rights related to it situated with further interest and 28-04-2023 11:00 AM to
- . Saharanpur-247001 & Shri Vikas Kumar S/o | at Mauja Hasanpur Kadeem P.T. & District Saharanpur Dar Abadi Shivpuri T 04:00 PM
Email: cirp.stanautos@gmail.com Raj Kumar & Smt. Annu Devi W/o Vikas | Colony, Saharanpur-247001. Registered in the name of Vikas Kumar S/o Sh. other expences Rs. 30.000/- :
11.| Last date for submission of claims 11.05.2023 Kumar, (Both) R/o Shiv Puri Colony Near I.T.I. | Raj kumar & Smt. Anu Devi W/o Vikas Kumar vide Sale Deed no. 3853 Svmboli T
Notice is hereby given thatthe National Company Law Tribunal, New Delhi Bench has ordered Delhi Road, Saharanpur-247001 &|dtd20.05.2014. Bounded as under: East: Rasta 12 feel wide, West: ymbole
the commencement of liguidation of the M/s. Stan Autos Private Limited on 11.04.2023 (Guarantor) Shri Raj Kumar S/o Vishambar, Rehma:mng Part of Plot of Vendor, North: Rasta 10ft wide, South: Primary
it | i T anhmit th R/o- House No.5488/3, Himmat Nagar, Paper | SCh0OOl.
The stakeholders of M/s. Stan Autos Private Limited are hereby called upon to submit their h
claims with proof on or before 11.05.2023 to the liquidator at the address mentioned against Mill Road, Saharanpur-247001
itemNo.10. o . 8. | Branch: PNB, Sheikhpura Kadeem, SRE | All that part & parcel of the property which is part of Plot no 67A, Khasra No 31-08-2022 Rs. 29,00,000/-
The financial creditors shall submit their claims with proof by electronic means only. All other Smt. Meena Devi W/o Shri Dushyant Kumar | 1484 min 1485 min, wake gram Sheikhpura Kadeem, Pargana, Tehsil & Rs. 5 88.813.53/ 29-04-2023 Not
creditors may submitthe claims with the proof in person, by post or by electronic means. Sharma & Shri Dushyant Kumar Sharma S/o | District. Saharanpur, Dar Abadi Punjabi Bagh Extension, Saharanpur s.5,88,813.53/- Rs. 2,90,000/- from Known
Submission of false or misleading proof of claims shall attract penalties. Late Dharm Prakash Sharma Both R/o| measuring area 130 sq yards belongs to Shri Dushyant Sharma S/o Late with further interest and 28-04-2023 11:00 AM to
In case a stakeholder does not submit its claims during the liquidation process, the claims Punjabi Bagh, Near Moyal Dharamshala, | Dharam Prakash Sharma. Bounded as under : East: Plot no. 68, West: Plot 04:00 PM
submitted by such a stakeholder during the corporate insolvency resolution process under Hakikat Nagar, Saharanpur - 247001 (UP) | no. 67, owned by Pushpa Devi, North: Plotno 60, South: Rasta 25 ftwide | Other expences w.e.f. 01-09-2022 Rs. 30,000/
the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Symbolic
Persons) Regulations, 2016, shall be deemed to be submitted under section 38.
Vijay Kishore Saxena TERMS AND CONDITIONS : The sale shall be subject to the Terms & Conditions prescribed in the Security interest (Enforcement) Rules 2002 and to the following further conditions.: 1. The properties are being sold on "AS IS WHERE IS
Liquidator BASIS and "AS IS WHAT IS BASIS" and "WHATEVER THERE IS BASIS" 2. The particulars of Secured Assets specified in the Schedule herein above have been stated to the best of the information of the Authorised Officer, but the Authorised
Date: 13.04.2023 For Stan Autos Private Limited Officer shall not be answerable for any error, misstatement or omission in this proclamation. 3. The Sale will be done by the undersigned through e-auction platform provided at the Website https://www.mstcecommerce.com on dt.29-04-2023
Place: New Delhi 1BBI/IPA-001/1P-P01766/2019-2020/12708 4. For detailed term and conditions of the sale, please refer www.ibapi.in, www.pnbindia.in, www.mstcecommerce.com, https://eprocure.gov.in/epublish/app. For any query the Interested bidder May Contact Nodal Officer Sh. Chandra
Mohan Vij, Authorised Officer of Circle Office, Saharanpur Mob. 9911453324 The Authorised Officer reserves the right to reject or accept all or any bids without assigning any reason. The Authorised Officer further reserve the right to
postpone/cancel /adjourn/discontinue the process of E-Auction at any stage without assigning any reason & his decision in this regards shall be final. The Authorised Officer may vary the terms of E-Auction at any time witout assigning any
reason. Incase the contents of English Version & Hindi Version differs, the English version shall prevail.
ALL CONCERNED TONOTE THAT THIS PUBLICATION ISALSO ASTATUTORY 15 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESIACT, 2002 TO THE BORROWERS /MORTGAGORS/GUARANTORS.

Date : 12-04-2023 Place : Saharanpur (U.P.) Authorised Officer (Punjab National Bank)

.. . .. . .. . Chandigarh
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<ot ata, i aE e 2| | please contact at 74162-7: Complaint LAR. No 2023010521 2. |Bhupinder s.nPru Sukh;eet Private No.81, Khasra No.1583 Min Vakia | July 29,2022 |Amritsar
T I 4 S s o e o O o B B Kaurl Sujan Rakba Sultanwind Abadi Tej Nagar Amritsar 3
3P nginal of My Sele Name of W/s. Stan Autos Privats Limiied Mm{)oos Punjab/ April 10, 2023 19.83.263/-
D [h EOHUAS’I‘ NDGI g é\nill‘g Deed! Property papers Allotment Letter T B LBAMT00005345847
S —— ReceiptNo 4425, 4426, 6186 and some 3. [Jaspreet Singh/ Proj Pvt. No.51 Mi leNo 15 N Amritsar|
|—€h % 12.04.2023 PR 5 Authorty debior X 0.51 Min, ow
12042023 QT | more relatsd to this property in case under which comorate debiorls | ROC-Delhd Singhy Gurreet Tadeap: | Propedy PVLBo.51 Win. P
CHANDIGARH LETNTERRITTT IO | anybody is find the same. Contact |ncomoratedfegistosd _____ [ _____________ | L 10572/ Biindor Farm tam Taa Brad Mis hasra
KB HOUSING BOARD PUBLIC NOTICE Q915618243 Comorate dertity No, / Limted Liabity | U74G99DL1STPTCO44879 L o7/ Hio 2820 Cunol Atsar Punjet!
Before Secrotary, CHB Exercisi Identification No. of corporate debtor
‘:" ﬁﬁ‘i‘:ﬁ,‘%’ﬂﬁiﬁﬂ"&’"&.’%‘ﬁ;‘z’?ﬂ“ the Powers of ﬂg Estate Officer, Un‘?' ‘Address of the registered cffice and 58, PKT-E, Sector-1 Bawana DSIDG, #. |Manjinder Singh/ Satnam | Plot No.6, Khasra No.1958 Min, Vakia September | Amritsar|
PUBLIC NOTICE Chandigarh prcil fce {1 2m) of corpor e | How D, 110069 LBATOOOOAarTs | Wk Aot Ko v, oo, | Re40,504
; Please take notice that | Sh. Naresh 3 -, X j 40,
Before Secretary, CHB Exercisingthe | | Subject: Mutation /Transfer of| || =22 5P Polte (L P St Date of losure of Insovency Resoluion | 10,04.2023 Amritsar Punjabl April 10, 2023
Powers of the'Estate Officer, UT| |ownership rightin respectof Dwelling | | "y, o ioint ealthcare private Process The abov are hereby givana 30 day nolice to rapay the amount, else
Chandigarh. Unit No. 1509-2 (Second Floor) of will be sold on th of 30 date of publication of asper
HIG \ 40p, | |Limited have fost Original previous Lquidation commencement date of 11042023 s
Subject: Mutation /Transfer °' Category in Sector 43-B,| |\ .4 dated 22.10.1985 bearing corporate dobtar i
ownership right nmped Chandigarh on the basis of Sale T Date : AFﬂl 13 2023 Authorized Officer
Unit No. 3190 (Ground floor) [ e ot ¥ bl (i TRaGeaT inicopect of Me{ | |emesndritntn Saiteroie | e i St \Place : Ami ICIC! Bank Limited /
EWS Category in Snclor 52| |Taneja SioSh. RaanITm.-lmm ot No.10 measuring 9. Yds., Insolvency professional acting as liquidator | Registration No: IBBUIPA-001/1P-
Comprised in Khasra No. 36//20/2, PO1766/2019-2020/12708,
g';:n:h};ml:g :‘:uﬁgslsﬂ gt::e. Ts;r:’:“x:‘:: Wio Sh. Kun..r 21, 37//15/1, 16, 17, 2412, 38//5/3, | 19 Agaross and e-mal of the Rauidator, as | Vijay Kishore Saxena CHANDIGARH HOUSING BOARD
Maheshwar Prasad Unlyal S/o Sh. | | puneetSingh Bhullar R el 9’3&.:;4 Tegistered with tha Board 314 Floor, 100 Kalash Hils, East of A CHANDIGARH ADMINISTRATION UNDERTAKING
Ramanand Unlyal fom he rame o i hroby noffed forthe nfomation |-y ne, Locaiy known as “Adsren Katash, New Deb, 10065 8, Jan Marg, Sector 9-D, Chandigarh.
s d umar| |of the general public and all| |coiony”. Tehsil & Distt. Ludhiana E-mall: vksamnaz 153@gmail.com
SloSh. Jhaman Singh | | concemed that the Dwelling UnitNo. | |sunian was owned vide. registered| |[T0-| Adtross and e-mai 1 be used for ‘Address: 0-69 (Lower Ground Floor), PUB_LIc N°t|CE
Itis hereby notified for the information | |1599.5 (Second Floor) of HIG 5 It is hereby notified for the General Public that the following person(s) have applied for Permission
of the general public and all ¥ sale deed dated 27.08.2020 bearing comespondence with the liquidator East of Kadlash, Now Delhi, 110065.
. Category in Sector 43-B,| |ysika No. 2807. A DDR dated Emall: ci @qmal.com for the sale / purchase of Dwelling Unit in their names under Regulation of the Chandigarh Housing
comesmed ueling Uit Mo- | | Chancigarh stand in the name of 12.04.2023 IR No. 332987/2023 Board and Sale of 1679:
3190 (Ground floor) of EWS .04 o. 7] Last date for submission of dlaims 11,0520 ( , 3
In Sector 52 Chandigarh | |alcteefiransferee Smt. Avieen Kaur | |5 lodged with PSOC Sarbha| | Notcelsharby givanthttheNatiora Gampany Law Tl New e Benchasordred | | 51, NAME OF NAME OF THE SELLER | D.U. CATEGORY | SECTOR
stands in the name of g:"ns"&o'&'mm:“"%sk:g" Nagar Ludhiana, M/s Conjoint Limitedon 11,04, No.| THE PURCHASER No.
allotieeftransferee Sh. Ram Kumar| |Bhullar. Now, leenKaurW/o | |(ealthcare Private  Limited is| |The stakeholders of Ms. S s Pire Lk e by caed pn o stk | =3
Slo Sh. Jhaman Singh. Now, Sh.| |Sh. Kunwar Puneet Singh Bhullar| |availing 3 loan facility from HDFC before 11.05. 1. |SH. RAJINDER JINDAL| SH.VINODKUMAR  [2070-B | ONE BEDROOM 63,
Ram Kumar /o Sh, Jhaman Singh mﬂd lh: ;.blaTve saf :lweglne Rlir'inll Bank Ltd. against this property. If| |emNo.10. o gll'?us“g mDSA-ILAN KHANNASIO SH. SHIV N%LARN BLoc'j(G CHANDIGARH|
dwelling uni . Yas| faneja Sio Sh. jecti or KHAN . 24 PARKI
S Mahasunr Prasad Uniya | |LalTanefavide Sle Deed Exeouted| |ommene, "oy ™ speicton please inperson, b ostrby LAURHANNA INBLOCK NO. 24
$S/o Sh, Ramanand Unlyll_vldasa_b and registered In office of Sub-| |Advocate @ 5814493393 within 15| | does not process, the ciaims | | 2. |SH. JAGTAR SINGH | SMT. NIRMAL JIT KAUR | 2928-2 SFA/HIG 42-C,
Deed Executed and registered in| |Registrar Chandigarhon 27.03.2023.| |days of the publication of this|
offica of Sub-Registrar Chandigarh on Yash Pal Tz h, i i I Submitied by such S/0 SH. DALJEET WIO S. CHARANJIT CHANDIGARH
'gu‘ Sh. Yash Pal Taneja Slo Sh. Ram| |notice otherwise no claim shall be India (Insolvency for Corporate.
23.02.2023. Sh. Maheshwar Prasad | |Lai Taneja has requested this offce | |entertained. 2016, Sectone. SINGH BIRDI SINGH
Uniyal o Sh. Ramanand Uniyal | or transfer the above said dweling Vijay Kishore Saxena | [ 3. [SH. SUNILDUTT SMT. JASWANT BINDRA| 404-2 VIG- T &A
above sad dweling unit in hisher| | UM VS Name on the basts of S8 | |\, ourid o he i o the General Liguidetor /0 SH. BALKISHAN | WIO SH. APAR SINGH CHANDIGARH|
rkispoed: m‘gsela oo deed. Public and allconcerned vith the Fist No, 1884- aﬂli "ﬁ::m I!BIIIPA-MIIF-M#:I;:I-' ‘mﬂ"‘um“m BINDRA
SF Sec-8, Housing Board Colony at Kurukshetra jace:
fanbocy s nciecien ponte f ey body “:,*;‘V Shiecton Upon : 4 [SH.PRITPALSINGH | SH. ASHISHSHARMA | 639 | LG(YMGD) |4T-A,
utation 'e mutation sal nmpevly IN || Fakir Chand Rfo amaabad Dst. Kuvishetra
s e o as per letter No, 520 Dtd 22.02.2011 of this A SODHI S/0 SH. SI0 SH. RAM MURTI
favour pe PUBLIC NOTICE (PUBLIC BEWARE)
of appli nL may submit bmit th n wrii w m office. Now allottee Yudhishithar Rei has been . N.S. SODHI SHARMA
the objection m wrlllng lo the e Zd%m:{‘) "“m. o [coree o cis 21082022, Sh. Kuideopak| (The following land (earlier belongs to M/s BICYCLE —
undersigned undarsign 1 sl MANUFAGTURERING CORPORATION) has been purchased by the | | 5. |SH. RAJBIR SINGH SH. RAM NATH 2184-C | TWO BED ROOM FLAT |63,
publication of (ms nolfoe (allmg publication of this notice, failing | | nary in theirown | |undersigned (igbal Singh Sabharwal) in public auction dated 5.11.1999 BRAR S/0 SI0 SH. RANJIT SINGH PARKINGNO.B-14 | CHANDIGARH
which, the ownership of the said :m‘:; lhe“n ﬂ:'m:lf!bfip of the safi names As per wil No. 46 dtd. 16.08.2013. If| |conducted by the Recovery Officer, Debt Recovery Tribunal, Jaipur to SH. JOGINDER CSL-721
dwelling unit shall be transfemed in ing u in y has any ob recover dues of the SIDBI Bank, Ludhiana. The sale has been confirmed :
m'w‘ng id clai id clair o et by Ld. Recovery Officer, Debt Recovery Tribunal Chandigarh and a sale SINGH BRAR IN BLOCKNO. B-14
‘Secretary, e B e o certificate in my favour has been issued. The relevantrecord of the caseis | | 1n cace anyhody has any objection for the sale / purchase i respect of above said dweling units, he/she may
Chandigarh Houélnn Bwq Chandigarh Ihuuclm publication of this notice, falling which mls ;\;ﬂg?ﬁ :{ Rg::r\‘z;w;:'ﬁ::; ;?Egiesri%gd r;ﬁés:f;:?fs (Ground Floor), | | & ‘|ha objection, i any, in writing within 15 days of the publication of this nofice before the undersigned
WEAR MASK, WASH YOUR HANDS, WEAR MASK, WASH YOUR HANDS, | |further caim whatsosver shall be entertained | |11 5y moaguring 25 kanal 4 marla as per Jamabandi 1988-90 being a | | alongwith documentary evidence, ifany.
S SRS | | o SRS | o ot oy Sl L O i | ek wash OURHANDS, SECRETARY
L Housing Reard Harysns, Kirohshetra | il & District- Ludhi r
e x oS A TOUND No.10/2/1(0-2), 3/2/3(0-8), Khata No.199/242, Khasra No.9//17(5.9), | | WATCH YOUR DISTANCE CHANDIGARH HOUSING BOARD, CHANDIGARH
C |aSS|f| ed Advertisement I e o SYMBOLIC POSSESSION NOTICE
of Surinder Kaur W/o Sh. Naib Singh, Sale| | 13514 (1_17), Khata No.203/248, Khata No.203/249, Khasra No.10/4/2(7-
deed 18-11-2014 bearing Vasika No. 7854, | 13) kata No.250, Khasra No.10//31/1, Khata No.251, Khasra No. 10//4/1, a ‘ Branch Office: ICIC| Bank Ltd, 3rd Floor, Plot No- 23, New Rohtak Road,
in favour of Sh. Rajbir Singh $/0 Gopi Singh| | khata No.204/252, 253, Khasra no.1047/2/1(4-10), 14/1/2(2-16), as ICICI Bank | Karol Bagh, Delhi- 110005
and due mutation no. 29803, If anvbody| | referred to in Sale Deeds No.26257 to 26259 registered on 01.02.1994, wnmu

27557 registered on 07.02.1994 and 30558 registered on 24.02.1984

otice.
Advocate
Puneet Chabra
73073.44444

bounded as North: Factory of Texla TV, South: Factory of M/s
EastMan, East: Ludhiana- Delhi Railway Line & West: G.T.Road."
Recenlly, it came to my knowledge that some people were found

g, ﬁ??wﬁarﬁwwazsom
7 'SE‘ .m
e

imﬂ 1-; ws ﬁBT
[ 1 2w

o fafy, 2 SR e 1 o ol e
#3 o g ¥ |
3 frerd|

n
2T 15710, 540 . ilgo. N
Panipst, DECLARED tha Our Previous Rogd, S
|dood o, 1865/1 DATED 27108/13, Meas. 120 S, ards

0 8 Chomtum, 3 BEEN LOST
dated 1

t anywhero i all over India, If o is any|

[negigancy apart on Our Part at the tme of Morigaging

oo ater, thn hlrinlabi il o pon

Jus. That f anybody found or have any objectin o f thl

[same found, then kindly contactwithin 7 clays Advecate|
it Court, Kamal.

the land and it has been brought to my notice by the local
people that an attempts are being made by Sh. Inderbir Singh Chhatwal
and family members of late Sh. H.S. Chhatwal to sell the land /plots,
illegally and unauthorizedly by misrepresenting the status of the
abovesaid land purchased by me.

eneral Public at large is hereby warned and put to notice through this
public notice to be aware about the actual facts and the rights of the
undersigned and not to deal with this property in any manner and not to
enter into any type of agreement to sell / sale deed etc. regarding the
above land. Igbal Singh Sabharwal
Dated : 12.04.2023 (Owner of the land)

ADMISSION NOTICE — 2022-23

3rd Counseling to fill the vacant seats of some undergraduate
programmes on the basis of CET and BSET 2022 will be held
on 24-04-2023 at 9.30 a.m. sharp in the Pal Auditorium, College
of Agriculture, PAU, Ludhiana. Candidates are advised to
appear personally alongwith requisite fee and original
documents for the same. For detail of vacant seats visit PAU
Website (www.pau.edu).

Registrar

INA/12/15672/2023/23002 Dated CHD :- 4/11/2023

PUNJAB AGRICULTURAL UNIVERSITY LUDHIANA

Bid No.ET DIRON Date:12-04-2023
Executive Enginaer, Pb. WIS & Sow., Divn. Ropar on the bahalf of Chief Exacutive Officer,
Pb. WS and Sew. Board Chandigarh invitas online bids for the following:-

[Csrdo. Name of the Work [ Amount ! Time Limit |
1 \stallation, commissioning of 2 MLD Rs. LS.
| ST Ko S
Claing a8 Tivw;- 0408342 uple 100 R
For detailed log on to https:/ieproc.punj
Notes Ay Companaum(a s the Fondur AR Notics Shll b publshed on th abovo
website only.

Executive Engineer,
Pb. Wis & Sew. Divn., Ropar.

GOVERNMENT OF PUNJAB
PUNJAB WATER SUPPLY & SEWERAGE BOARD

(01881-292030)
N\ _NA/12/15647/2023/22970 Dated CHD - 4/12/2023 J

Officer of ICICI Bank L

the date of receipt of the said nofice.

that the undersigned has taken S

of Financial Asuh and Enforcement of Security Interest Act, 2002 and in exercise of the powers confarred
under section 13 (12) read with Rule 3 of the Security Interest (Enforcement) rules 2002, issued demand
i torepay 4 i y:

As the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general

prope
powers conferred on him/ her under Section 13(4) of the said Act read with Rule 8 of the said rules on the
elow menfioned datae. The borower inperiular and the pubicn gensral s Heroby caicnsd ot fo el

bolic ion of the property described herein below in exercise of

with the property property |Gl Bank Limited.
5t Name of the Deie of Demand| Name
Notice/ Amount |  of
M1 Account Number i 'Z:F'"" e ot Afypemend " | granch
1.|Punjab Agro Implements Khawnl Number 1588 Kbmum Numbar September | Nabha,
industries/ Harchand Singh 15) 21 02,2022 | Punjab
[Shamsher Singh/ Amandeep| sw o 3—17} 2 (7 m&a 5(8-0), RS.
ISingh/ Joginder Singh/ (4-9), 20//1/213 Min (0-18) 45,31,293.00/-
Ao At 078005003267 _|Nabha Toholl & it Nabha Ao 07,
The aboy givena 30 day notive torepay the amount, eise
fisabo e s L
s , 2002
Date : Apri 13, 2023 Authorized Officer
\ Placs : Nabha ICICI Bank Limited /

HIMACHAL PRADESH JAL SHAKTI VIBHAG

OTICE INVITING TENDERS

The Executive Engineer Jal Shaki Division Thanakalan invites tender an behalf of Gavernor of Himachal Pradesh fram
approved eligible contractors for the following work through e-tendering process.

Sr.
No.

Name of work,

1| Providing Fire Fighting system in

over Head
| mer. staging Heigivt at Bangana)

Estimated
Cost.

Earnest | Timeof | Lastumomlm
Money. | Complats | upleartng the
through e umnw
24.04-2023 upto
05:00PM

Tme
Manths

16,07,908/-| 31,620/

Bangana Town In
TehsS Bangara DistUna WP (8h: - Construetionof

Reservo ir 100000 Ltrs Capacity with 10

The tender from and other detailed conditions can be obtained from the website www.h piph.org.

Executive Engineer,
J.S.Divn. Thanakalan

RO 0142/2023-2024 DT. 12-04-2023
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HETerE | AT Rl S|
eyl TR WET  : Loan No. ASN110000009488, ASN140000004110, LNASNO1421- 220009414,
ASN260000008097, ASN260000004267, ASN260000008517, ASN260000004171, ASN140000000573,
ASN110000009487, ASN260000002571, ASN260000008806, ASN140000004415, ASN200000010926,
ASN140000006469, ASN140000000596, LNASNO1421- 220010714. 3edMer TR 9ME@T : LoanNo-
ADN140000006894, ADN150000001278, ADN260000008021, ADN260000007621, ADN260000008274,
ADN330000004689. feetome wr€s  9mem @ Loan No. DSG140000003131, LNDSG01421-
220010272,LNDSG01421- 220006678, LNDSG01421-220008095 DSG200000010478,, DSG140000007593,
DSG150000010853, DSG140000003212, DSG140000002939, LNDSG01421-220011157. Selet 7R ITET :
Loan No.: LNKWNO01421-220011672, KWN140000009155, KWN140000002160, KWN140000011140,
LNKWNO01421-220004913, KWN140000005062, KWN140000004424, KWN140000011475,
KWN140000010657 KWN140000010696, KWN180000011104, KWN140000010897, LNKWN02021-
220005424, KWN330000003470, KWN140000009420, KWN140000010959, KWN140000004272, TS
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